iN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYTERABAD

LR 8

0.A., 1620/9°5, Dt. of Decizien : 17-9-96.

J. Krishnaiah .. Applicant.
Vs .

1. The General Manager,
SC Rly, Rail Nilayam, ‘
Sec'bsé€. '

2. The Dy.Chief Mech.Emgireer,
Carriage Rempair Shep,
Settimalli Pest, Tirusathi, :
Chitteer District. .. Ragpendents.

Ceunsel feor the Applicant Mr, K,Sudhekar Regddy

v

Ceunsel fer the Reseoendents : Mr. C.,V.Malla Reddy,SC fer R1lys.

CORAM:

THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)




&/
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ORDER

Oral Order (Per Hen'ble Shri R.Rangarajamr, Member (Aémr.)

Heard Iwix:‘. K.Sudhakar Reddy, learned ceunsel feor
the applicant and Mr.C.V.Malla Reddy, learned ceumnsel fer

the respendents,

2. The applicsnt im this 0A is the laﬁd leeser whese
land te the extant.ef 0.25 cents under varieus survey hesés
in Settipalle Village yas acquired in award Ne.l/84 gated
5-5-84 and 2/84 aated 31-12-84(Arnexure-I) fer establishment

of Railway Cagriage Repair Shep at Tirupathi.

3. This Oa is filed fer appeintirg him zgainst the
land leesers' quets ig view of acquirimg his land fer establishment

ef Railway Carriage Repair Shep. He has net filed apy representati

U

tes the respendents in this cennectien. Hence, he may file a

representatioﬁin this cennectien te the cencerned autherities fer
dissesal. Ne directiem can be given ip the absence of MiF filing

represeptatien.
4. In the result, the fellewing directier is given:-

The applicant may, if se advised, file § representation
te R-2 fer granting hiﬁNaépointment aqai-mstlthe lanrd leesers' queta
If such a representatien is received, R%ﬂbsheulﬂ éispase of that

representation in accerdance with rules expei%tiously.

5. The QA 1s erdered accerdingly. Ne cests,
ﬂ:{j;:;garajam)

Member (2dmn., ) \

Dateéd : The 17th_September 1996. _ ﬂ?wﬂﬂ%ﬂlﬁ§'fc.
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0.A. No.1620/95

Copy to:

The General Manager,
Seuth centrak Railuay,
Reilnilayam, .
Secunderabad,

2. The Dy.Chief Mech,Engineer,
C rriage Repair Shop,
Sathipalli Post,
Tirupathi, ' : X
Chittoor District. '

3. One copy to Mr.K,Sudhakar Reddy, Ad-ocate,
CAT,Hyderabad,

4, One copy to Mr.C,\.Malla Reddy, 8C fcr Railuays,
. CAT,Hyderabad, ' '

Se One copy to Wibrary, CAT,Hyderabag.

6. One duplicate copy.
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THE CENTRAL ADMINISTRATIVE TRIBQN%L
:HYDERHBAD BENCH HYDERA 34D

THE HON'BLE SHRT R.RANGARA A N: ()

DATED:

BROER/IUDGE MeNT

R.A/C A

™
0.1, nQ. ) g;ﬂé{s‘
AOMNTTED AND INTZRIM DIRZCTIONS ISSUSD
ALLéXED o ‘
~—BTSPSED OF U ITH DIRZCTIONS
DISMISSED | |
DISMIBSED A3 WrTHDANWN
VIDERAD/REIZCTED

_MB-URDER &S 7o costs.
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